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HIGH COURT OF MADHYA PRADESH, JABALPUR

ORDER

No 32.. /Confd1./2015
11-2-69/2011(Pt.-5)

Jabalpur, Dated 14th January, 2015

The Madhya Pradesh State Judicial Academy, Jabalpur, High Court of

Madhya Pradesh (MPSJA) is going to organize three workshops under the

approved scheme of Specialised Training Programme in pursuance of the

Guidelines of the Govt. of India for release and utilization of Grant-in-aid

recommended by 13th Finance Commission (FC-XIII).

In this connection 2nd workshop for Advocates shall be organized from

24th to 27th January, 2015 (from 10:30 am to 05:00 pm) at abolished

"SAT building", Gwalior in which 52 Advocates will participate whose names are

shown as per list 'A' annexed with this order, on following terms and conditions:-

The nominated Advocates shall have to report for workshop on
24

th
to 27th January, 2015 (from 10:30 am to 05:00 pm) at abolished

"SAT building", Gwalior.

The nominated Advocates are directed to appear for the workshop in soberly
dressed uniform (i.e. white shirt and grey-black stripped/white/black trousers in
the case of men and white saree and blouse in the case of women).
Nominated Advocates are expected to bring law books (bare Acts).
The participants shall be provided with tea and snacks twice.

On successful completion of the programme, MPSJA, will provide
"Certificate of participation" to the participants of the workshop.

BY ORDER OF HON'BLE THE CHIEF JUSTICE
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(V PRAKASH)
vREp"ISTRAR GENERAL

'\ Dated 14th January, 2015
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Endt. No. 33 /Confd1./2015
11-2-69/2011(Pt.-5)

Copy forwarded to:-

The Principal Secretary, Government of M.P., Law & Legislative Affairs
Department, Vindhyachal Bhawan, Bhopal for information.
The Secretary, M.P. State Bar Council, High Court of Madhya Pradesh,
Jabalpur premises for information and necessary action. You are requested
to direct nominated Advocates as per annexed list (52 Advocates) so that
they can attend the workshop as per schedule.
The Director, MPSJA, Jabalpur, for information and necessary action.
The District & Sessions Judge, Gwalior for information and necessary action.
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(Annexure -A)
List of names of 52 Advocates nominated for the workshop to be held

at abolished "SAT Building", Gwalior.

HIGH COURT OF M.P., JABALPUR

Specialized training programme on Workshop for Advocates

24th to 27th JANUARY. 2015 AT GW ALlOR
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